[13 December, 1999] RAJYA SABHA
REPORT OF THE ETHICS COMMITTEE

SHRI S.B. CHAVAN (Maharashtra): Sir, I beg to present the
Second Repott (in English'and Hindi) of the Ethics Committee.).

SPECIAL MENTIONS

Killings of 17 Persons of Minority Community in Meerut and
Withdrawal of Criminal Cases Against Those Involved
by the Uttar Pradesh Government
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